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afﬂrm.l'!tlhe on path That I-]I-m herein below the details of the assats .

Description Self Spouse Dependani-1
Cash Rs. 50,000/ fs. 35,000/ MIL
1} fis. §1,333.00 in 58I South Extension Part-il,
Hew Delhl, Afc Mo/ 30402735487
{7} Rs. 1200.00 in 581 Secretariat Branch Fatna Ae
. 30199606856
Depasits in Banks, Financkal {3) Rs. 31634.31 in 1CICH bank DLF cyber Green . ¢
institutions and Nan banking Branch Gurgaon, AfC no 061001501674 1} . 25,000/ ';P:“HE"'“”“"“ Rowd NIL
Financial Companies 4] Rs. 1,50,000.00 in SBI AD Branch , lehanabad e
Joint A.c with Ram Pravash Sharma. &/C no
31462780958
(5} Re. 2,10,000.00 in 5@l ¥idhan Sabha Branch
AJC no, 20015881211
Bonds, Debentures and Shares | Rs. 13,33, 333,00/ shares in My's Deviok Agro and HiL L
in Companies Beverages Pvi Limited, Fatna
Other Financhal instfumants, {1} LiC Policy for RS 5,00, 000y~
Mss,Postal Savings,Lic Policies {2) Bajaj Alfiance Policy foe Rs. £,00,000/- NIL HIL
et {3} 58I pobicy of As. 500,000/
{1} Maruti Swift Reg No. DLOCR 8142
Motor Vehicles s ol
s !:f_‘r“ Make | o) pahindra XUV 500 DL & CAB 6597 Present MIL ML
Value Rs.lpE.ﬂﬂﬂI-{ on lman)
R e
Jewelliry (give details of 'gﬁ:ﬂ:;:;:‘;“ﬁ'“;f“:m:xmmt 1) Ornament [F4 T | 120gram i
Walghts and Values} ki i d Present value Re 35,00,000/-
walue Rs. 1,80,000/-
Dther assets such as Yalues of il Wil
Clalms/Interest :
Detalls of immavable Assets
Description Sedf Spouse Dependant-1
wl.pﬂ'tin:u I'.;a:d village Korra,P.5. No. 631, Resvenum P.s.
o h'm |ahanahad, Khati No, 247,206,165,291, Total - =)
= F“m'l’m ) Extent 3,27 Aoers. Market Value Rs, 6,00,000/
F's grooerty in which holding -
Current Markes Value WUFs " L - i
mon-Agriculture Land ]
Location (s
“Survey No. (5] HIL MIL MIL
-Extent {Total Measurament]
Lurrent Market Valee
puildings [Commencial and
residential) patel Magar ¥hata No. 376 Plot no 1270 under
-Lacation (5] Mahal no 248 holding no PH 55 Total 1 khata 18 HiL it
~Survey Ma. {s) dhoor Present Market value Rs. 13 Laces HUF's
Extent [Total Measurement) proparty in which holding 14 * share
“Current Market Value
H”““::rﬂ'::“ B Village Korra,P 5. No. 631, Revanue P.s.
2 51 Jehanabad, Khata No. 247,246,165,291, Total
-Suireey Mo, {s) ML HiL
Extent (Total Measuremant) Extent 3.27 Acers. Market Value Rs. 6,00,000/-
: ; i 4 ™ 5h
Current Market Valug HAF i ppaLY W i holding 374 " £

P




Qthers [Such as interast in
5
&l MIL NIL MIL
c Cetails of Liabilities/Over Dues to Public Financial Institution and Government Dues
Mames address of Bank/Financial Institution (s)
5, i
Description Amgunt Outstanding as on 3108 2013
1 Loan from Bank AUTO LOAN FROM ICKCI BANK, Gurgaon Branch A, 4,33,380.00/-
2 Loan fram Fenanclal Institutions NIL MIL
3 Laan From Person [actors & Engineering Put. Ltd. West Ghandi Maiden] s, 13,33, 333/
D Gavernment Dues
sl tption Names address of Bank/Financial institution [s) A Outstanding & on 31.08.2013
Dues with department dealing
1 with gavernment NIL MIL
accomemodation
Dues with department dealing
2
with supply of water i L.
3 Dues with departrment dealing HIL Nl
with supply of elactricity
Dues with department dealing
4
with supgly of telephone s "
Duwes with department dealing
5 with transportation {including MIL NIL
aircrafts and helicopters)
& Other Dues if any NIL NIL
o Ao PAY No AKAPKZIGZR
i ; Assessment Year 1009-10,2000-11;2011-12;2012- NiL
yaar up to which income 1ax o8
return filled. PAN "
‘Wealth tax (Also indicate
i} assessmaent year wp to which ML HiL
retirn has been filked)
Sales Tax (Only in case of
i) : L MiL
( proprietary business) ™
fiv) Property Tax) NIL WIL
L.t
Place:- PATNA =
Date:-DB.05, 2013 {Signature of ent)
Nerification

I, Rahwl Kumar, deponent do hereby verify and declare that the content of this document are troe and
correct to the best of my knowledge and belief,

Pt

" (Signature of Deponent)
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